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Assault on P. & T. Staff by Chblese 
Embassy People 

r Shri Maheswar Naik: 
,. Shri P. C Borooah: 

.Shri Prakash Vir Shastri: 

I Shri Yashpal Singh' 
Shri Rem Baraa: 

I Shri Vishram Prasad I S~ B. P. Yadava' 
I Shrl Duea: 

I Sh~ Blshaachander Seth: 
Shrl D. C. Sharma: 
Shrimati Savitri Nigam: 
Shri P. R. Chakravertl: 
Shrl D. D. Purl: 
Shri S. N. Chaturv!'(u: 
Shri btdrajit Gupta: 
Shri Mohaa 'Swarup: 
Shri R. Baru: '9'1 Shri Yogeadra Jha: Dr. L. M. SiIICllvl: 
Shri J. B. S. Bist: 
Shri Onkar Lal Berwa: 
Shri Nath Pal: 
Shri D. J. Naik: 
Shri Snbodh BaJlIIda: 

I Shri S. C. SaDlRata: 

l Shrl N. R. Latkltr: 
Shri Bam Sewn Yadav: 
Illri Barri: 
Shri D. D. Mantri: 
Shrl 8hash1 BanjllJl: 

Will the Ministe" of Posts and Tele-
rraplq be pleased to ltate: 

(a) whether it is a fact that a post-
man and another official of the Posts 
and Telegraphs Department were 
assaulted and belaboured by the Chi-
nese Embassy people in December, 
1963, at the Chinese Embassy in New 
Delhi; and 

(b) if so, the action taken by Gov-
ernment in the matter? 

The Deputy Minister in the Depart-
meat of Posts aad Telegraphs (Shr! 
Bugavatl):. (a) Ye~. H is a fact that 
some members of the Chinese Embassy 
staff assaulted a postman of the Indian 
Posts and Telegraphs Department on 
26th November, 1963 when he had gone 
to their Embassy in the evening to 
deliver the mail. It is also a fact that 
a Town Inspector who went to that 
Embassy on 18th December, 1963 to 
suggest revision in arrangements for 
delivery of mails and also to make en-
quiries into the abOVe caSe was de-
tained in the Chinese Embassy and 
allowed to leaVe only after he was 
forced to state in writing that the 
complaint of the postman had not 
been substantiated. 

(b) The p. & T. Department brought 
these facts to the notice of the Ministry 
of External Affairs who sent a protest 
note in this caSe on 31st December, 
1963 to the Embassy of China. 

Marine Products Processing TraiDiDg 
Centre 

r Shri Warlor: 
Shri VasudevlUl Nair: 

.10. -{ Shri Maheswar Naik: 
1 Shri Vishram Prasac1: 
l Shri D. C. Sharma: 

Will the Minister of Food and 
Agrieulture be pleased to state: 




